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O .... Uae atatl... ..iIltaiaed bT Air 
ID4ia ta East Atr1ea aaa EurOpe 

1398. SimI SUNIL MAITRA: Will 
the l4inister of TOURISM AND CIVIL 
AVIATION be pleased to state: 

(a) the names of orr-line stations 
maintained by the Air-India in the 
East Africa and Europe; 

(b) the total expenditure incurred 
on establishment, transport, rent, en-
tertainment and other heads of theIr 
maintenance during 1978-79 and 1979-
80 (upto December, 1979); 

(c) the total business secured by 
theGe stations during the above period; 

(d) whether the maintenance of 
these stations is consldered remunera-
tive and essential; and 

(e) the steps being taken to stream-
line the working and cut down expen-
diture? 

'rHE MINISTER OF TOURIS1VI AND 
CIVIL AVIATION AND LABOUn 
(SHRI J. B. PATNAIK): (a) to (c). 
A statement showing the nan'les of 
off-line stations of Air India in East 
Africa and Europe and the expendi-
ture incurred at these stations under 
various heads as wf.ll as the revenue 
earned is laid on the Table Of the 
House. [Ptaced in Library. Sec No. 
LT-619/80) . 

(d) Yes, Sir. 

(e) The performance Of off-line 
offices is constantly being monItored 
VJi1.h a view to CUt down expenditure. 

BaDklRg faciUftetl ia Dlstric,-t of 
Malappuram, Kerala 

1399. SHRI G. M. BANATWALI"A: 
Will the Minister of FINANCE be 
pleased to atate: 

(a) haw many Panchayat areas in 
the District of Malappuram, Kerala 

State, have practically. no bankm. 
facilities; 

(b) names of such Pal'lchayat are¥; 

I(c) whether Government plropose 
to examine the growing need for 
banking facilities in these areas espe-
cially In view of the fact that there 
are increasing foreign remittances as 
a130 great potentiallties of develDp-
ment; and 

( d) if so, the steps Government in-
tends to take or have already taken 
In thIs direction? 

THE MINISTER OF STATE IN 
THE MINISTRy OF FINANCE 
(SHRI JAGANNATH PAHADIA): 
(a) and (b). Information regarding 
av::olabihty of banking facilities is be-
iug maintained by the Reserve Bank 
dJ~tr1ct-wise. Information regarding 
unbanked Panchayat Areas in Malla-
-PUI am District Of Kerala is, therefore, 
net available. 

(c) and (d). The current'" branch 
licencing policy of the RBI seeks to 
SE:cure, in consultation with the State-
Governments, the branch expansion 
efforts of the commercial banks for 
the period 1979-8'l towards provId-
ing banking facilities at unbanked 
rural and semi-urban centres in de-
ficit districts having poorer banking 
coverage than onet bank office for 
(.very 20,000 rural/semi-urban peo-
ple. The banking coverage ~n Mal-
lapuram District with 66 rur'll and 
53 semi-urban branches of comm.er-
cial banks, worked out to one branch 
for every 16,000 rural/semi-urban 
PE:ople as at the end of December 
1979. It is not, therefore, a de ftc It dis .. 
trict. However, on the recommend a 
tJons of the State Government, the 
ReserVe Bank haVe made' allotments! 
issued licences for branch openin, at 
Changuvetty, BethathuputhiyJ. Am-
;adi. Valiathur, Valikkunnu, Zdari-
Y0de. Pallikkal, Urgam, Manimooll. 
Panakkad and Makktaparamba ft'a-
tres in this District. 




